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- (r¢ma;z6_(§;aaszra): In exercise of the pouers
conferred by submsection () of S®ction 122 of the Incomeet#x
Act, 1961 (43 of 1961) and in supersession of allbthe previous
Notificaticns in this rogerd, ths Central Board of Direct Taxas
hersby directs thyt Appellate Asstt. Commissioner gf Incomewtax
of the Ranges spocified in column (1) of the schedule below,
shall perform thair functions in respect of all persons. and
income assasced to inpome-tax in the Income-tax Circles,Wards
and Districts specifiad in the corresponding entry in column

(2) thereof eoxcluding all persons and incomes gssessed to

Indome~tox over which the jurisdiction vests in Commise |
of Income=tax (Appwale)e Co mis§1a§ar

S CHEDULE

. Range 5 e I COMBe £ 2% Circles(u.rdszbiétricﬁc,
Yo Ambala Rangss ALl Income-tax tirclos, uzrde and
‘ bt - Districts having haudyuartars at ge
;03 gfi‘b&lao _. .' '
o Yamunanagar,:
3. Katnal,
4e Kurukshetrg, -

- 5o Panipgat,
6, Sonepate:

l?c* Jind,!
go? gag.thal . . :
B4 Salaryecumsl ' - §
g _ - 10 Sirsay GmDény Ci:°;afcha"digarh¢J
Zef Rahtak Range, IR ' ‘ v, ]
R RANG0. ’ All Incomsetzx Cir A Jug 5
- : - .7 having headqsé:terglggﬂif:ds/D‘Sttitts

. Yo Rohtzgk,
g;o._ Gurgasn,
¢ Feridabad,
& Reowari,
A 5 H S8ele 7
' o Be waniy
7o Narﬁ}iul* \

L]




L

d2w

- Whereags an Income<tax Circle, Ward, District or part
thereof stands transferred by this-ﬁatiéicatiun from one
Range to another Ranhge, appeals arising butfgf_tha~asssssmants
made in that Income-fax Cirals, Werd, District or palt thersst
and pending immedigtely hafﬂre‘thﬁﬁﬁata;af_thiQ'Notiﬁic&tian

~ before the appallsto Assti, Commissioner of the tenge from.

whom thet Incomeetgx Circlq/ms:ﬁ[ﬁistrict-ar'part thereof is
transferred shall from the date this Notification takes effect

 be transferrsd to and dealt with by the Appellate fastt,

Commissioner of the Rance to whom the sgy

, id Circls, waxd or
District or part thereof is-transferrad, I -

This Notification shsll toke effect from 153-19864;
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- (AsKa GARB))
| | Under Secretary
. €entral Board of Direct Taxss
ﬂ . PR . . ) ) . ) .
The fianager, o
Levt, of India Press,

Mayspurdy New Delhi,;i =~ , f*,\
Copy to ¢ o - o
iaécnmmiesiuﬁér Bf'tnbnmg&fax;ﬁehiakt

"Zhyfhe»ﬁegistrar, Incomestax Appallate Tribunal, ﬁamﬁay;
- 3ol AuDoIo (RSEP) Bullatin, New Delhi, L |

Ao AdJYI/E D, Sectipng,d
Sl ITCC Section (2 copies)

841 The Joint Secretary & Legol aduisar, Ministry of Lgu,
Sheshtri Bhavan, New Delhi, .- ~ -
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